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MR. DEPUTY-SPEAKER : I shall now
put the motion to vote.

SHRI KANWAR LAL GUPTA : The
hon. Mipister should also say something in
reply.

SHRI NANDA : If you hold that
any point is relevant, then I shall reply
to it.

MR. DEPUTY-SPEAKER : It is up to
the hon. Minister.

SHRI NANDA :
_those points a'ready.

I have covered all

MR. DEPUTY-SPEAKER : The hon.
Minister says that he bas covered all the

poiats.

SHRI NANDA : I shall give further
replies in writing. I shall write 1o the hon.
Members.

MR. DEPUTY-SPEAKER : The gues-
tion is :

“That the Bill to authorise payment
and appropriation of certain further sums
from and out of Consolidated Fund of
India for the service of the financial year
1970-71 for the purposzs of railways, be
takea into consideration.”

The motion was adopted.

MR. DEPUTY-SPEAKER : The qucs-
tion is :
“That clauses 2 and 3 and
Schedule stand part of the Bill."

the
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The motion was adapted.

Ciauses 2 and 3 and the Scheaule were added
10 the Bill.

Clause I, the Enacting Formula and
the Title were added 1o the Bill.

SHRI NANDA : | beg 1o move :
“That the Bill be passed.”

MR. DEPUTY-SPEAKER :
tion is :
“That the Bill be passed.”

The motion was cdopted.

The ques-

17.12 brs.
HALF-AN-HOUR DISCUSSION
Naxalite Activities in the Coontry

MR. DEPUTY-SPEAKER : The House
will now take up the half-an-hour discussion
regarding increasing of Naxalite activities
in the country, to be raised by Shri Hem
Barua. This was originally fixed for the 19th
August, 1970 and it was postponed to 2¢éth
August, 1970. The discussion, however, was
postponed again and it is being held now.
The ballot of notices seseking permission to
participate in the discussion, received under
rule 55 (5) which was held on the 19th
August, 1970, the da‘e originally fixed for
the halt-an-hour discussion holds good for
today also. Therefore, the Members who
secured the first four places in the ballot
held on the 19th August, 1970 will only
participate in the discussion, in addition to
the Mover.

SHRI HEM BARUA (Mangaldai) :
I must thank you for kindly allowing this
half-an-hour discussion to be raised on the
floor of this House. The matter was being
postpened from one day to another and it
went on being postponed and postponed. 1
must thank you for kindly allowiog this to
be raised today.

True it is that the Naxalite activities are
mounting up and they are spreading their
gangs all over the country, and there is no
doubt about it. I do not wanmt 10 indu'ge
in a description of the depradations and the
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destruction caused by the Navalites in the
country. But then the fact remains that at
the slightest provocation, bu:es and tram-
cars are burnt and then there is an attack on
the campuses of educational institutions
also : further, the status and pictures of our
national leaders like Mahatma Gandhi,
Tagore and Netaji are being desecrated and
Mao is extolled. Now, Mao's thoughts are
also prescribed for the younger people.

If somebody thinks that by destroying
these items of our national pride, these
people can be removed frem the minds of
the Indians, it is a wrong thing to say like
that or think like that.

While congratulating the West Bengal
police for arresting Mr. Kanu Sanyal and
discovering some bomb-making ipgredients
capable of manufacturing 44,000 bombs, 1
just want to say that the arrest of Mr.
Kanu Saryal does not nip the movement in
the bud. For, the Naxalite movement is
mounting up, no doubt,

It does not nip the movement in the
bud,

SHRI JYOTIRMOY BASU (Diamond
Harbour) : One PSP man had harboured
one Naxalite, S, Bhattacharya in Howrah,

SHRI HEM BARUA : He does oot
beloog to the PSP now. He belongs to the
dissident group.

SHRI JYOTIRMOY BASU :
gory of PSP,

One cate-

SHRI HEM BARUA : During the UF
Government’s rule in West Beneal, the
police was immobilised by the CPM. The
CPM was a constituent of the UF Govern-
ment in Kerala as well as in  West
Beogal.

17.16 brs.

[Sbri Shri Chand Goyal {n the Chair)

At that time, one CPM leader made a
statement in London to the effect that ‘our
purpose is not to give succour to the pesple
but to sharpen the economic distress so as
to build up the revolurionary potential in
then'. Another leader of the CPM in West
Beogal said in Calcutta ‘Give life and 1ake
life’.
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SARI JYOTIRMOY BASU : Why is it
that Dr Supi! Bose, a PSP man, cortested
on a Coogress ticket in the last election.
He was found to have harboured two
prominent Naxalite leaders from Andhra and

Orissa.

SHRI HEM BARUA : 1 am not here to
answer for the Coogress,

SHRI EKAMALNAYAN BAJAJ
(Warcha) : He might have infiltrated into
the Congress as many communis's have
done.

SHRI HEM BARUA : Gandhiji taught
us the lesson ‘give life’ and not ‘take life.’
Here the process was reversed.

SHRI JYOTIRMOY BASU : No won-
der the Nagas and Mizos in Assam
revolted.

SHRI HEM BARUA : The WNagas and
Mizos in Assam revolted because th ey wanted
sovereign states. To say thut they revolted
to effect an agrarian revolution is wrong.
But these Naxalites are saying like this.
Even their journal Liberation in English in
its April, 1908 issue had said this armed
revolution of Naxalites had a liok-up with
the revolution of the Nagas and Mizos
hostiles.

SHRI JYOTIRMOY BASU : Fioanced
by the Home  Ministry discretionary

fund.

SHRI HEM BARUA : [ do not think
Shri Jyotirmoy Basu is a member of the
Naxalite movement. I do not know why he
should take cudgels on their behalf.

MR. CHAIRMAN : He is uonecessaiily
takiog credit.

SHRI JYOT'RMOY BASU : The Chair
should not get involved in this contro-
versy.

SHRI 5. A. DANGE (Bombay Central-
South) : The MNaxalites are blamed wrongly
for everything that happens. Aopy dacoity
or murder is atiributed to them.
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SHRI HEM BARUA : The Naxalite
movement is part of a broad strategy follow-
ed in China which is to overthrow the
status quo in India and established Maxalite
rule in this country, a rule of violence. But
what about the people ?

SHRI JYOTIRMOY BASU: A friend
whispers to me that ‘anything is better than
this rule.”

SHRI HEM BARUA : May be for the
DMK anythicg is better than this rule,

The Naxalites are gelting arms and
ammunition from China.

SHRI 5. A. DANGE : Not one item of
arms from any foreign country was found in
searches of Naxalites anywhere, They are all
native arms.

SHRI JYOTIRMOY BASU: From
Yaduguda, Americans guns were found in
the custody of certain people,

SHRI 5. A. DANGE : Charu Mazumdar
has said in Liberation that only pative arms
should be used.

SHRI KAMALNAYAN BAJAJ: Any
arms from any foreign country should be
equally condemned.

SHRI HEM BARUA : I agree.

Part of this arms and ammunition is

from China. There is no doubt about it.
The oher part is manufactured in the
country.

SHRI KAMALNAYAN BAJAJ :
1llegally.

SHRI S. A, DANGE: Let him please
be fair. Charu Mazumdar had said that
only ordinary bows and arrows should be
used, no fire-arms should be used. There
was a difference of opinion amongst them
on this question. Why does he pot men-
tion it ?

Why don't you mention that 7

SHRI BAL RAJ MADHOK (South
Delhi) : May we know how Mr. Dange is
interested in this ?

SHRI S. A. DANGE : Why not ?
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SHRI HEM BARUA : The journals
Deshbrari in Bengali, Lok Jyori in Hindi
and I,bera:ion in English are spreading dis-
affection in this country and they are giving
guidelines to the Maxalities in their violent
movement. These journals are being publish-
ed clandestinely and 1 charge this Govern-
ment with not being able to bring the people
connected with them to book.

SHRI S. A. DANGE : What about the
Organiser spreading communal hatered ?
You allow that, why not Liberation?
It is my fundamental right to preach my
view,

SHRI HEM BARUA : It is casy to
shout a slogan in the name of Mao Tse-tung
in this country, but wou'd it be possible for
anyone to shout any slogan in th: name of
any Indian leader in the streets of Peaking ?
He will be immediately shot dead or he
will find his place behind the prison bars.

The Chinese Embassy in Delhi is organi-
sing all the subversion. Mr. Charu Mazum-
dar has been to China also. (/nrerruptions.)
They see the ghost of CIA everywhere, they
forget their own ghost.

The Chinese Embassy in Delhi is actively
aiding subversion in this country. What the
Chinese Embassy has failed to achieve, its
agents, the Naxalities, are perpetrating in
this country When a demand was made on
the floor of the House to sever diplomatic
relalions with China, it was said that we
want diplomatic relations with China as a
window, but then the Chinese Embassy in
Delhi has become a door through which
not only the Chinese beast comes in, but
als0 Mao's Thoughts.

In the Liberation particularly it has been
said that the road of Indian revolution to
victory is the one pointed out by Mao Tse-
tung, the one traversed by the Chinese re-
volution, There are two types of violence in
this country po doubt, one perpetrated by
the Government on millions of people by
raising the price level, by inflicting economic
distress on them, and the other is the naked
violence of the Naxalities.

SHRI JROTIRMOY BASU :
suffering from Naxalite phobia.

He is

SHRI HEM BARUA : I am not suffer-
ing from any phobia as you do. That is the
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trouble, These people suffer from all sorts
of phobias, and they want to inflict their
phobias on other people who do not suffer
from them. If we are loyal to anybody, we
are loyal to the soil of this country, ndt to
China or Soviet Russia or any other foreign
country,

The Naxalites are creating an atmos-
phere of vandalism in this country, and this
atmosphere of violenve has a tendency to
boomerang, and it has boomranged on the
Maxalites. The atmosphere of violence is a
part of the Chinese strategy and at the same
time it has given encouragement to the anti-
social and anti-national elements in this
country.

I shall conclude. There is an atmos-
phere of vandalism and goondaism in this
country, During the UF., Rule in West
Bengal this aitmosphere was created, violznce
has a tend:ncy to boomerang as it has done
on the ex-Deputy Chiel Minister of West
Bengal in Patna.

SHRI S. A. DANGE: What about
vioclence in Ganga MNagar on the peasants
and the Harijans of Tanjore ?

SHRI HEM BARUA : Durgapur has
been their Waterloo. We know that, At
the same time there is criticism of the land
liberation movement or satyagraha that it is
not a civilised thing It is an attempt to
divert the attention of the people from the
violent methods pursued by the Naxalites
in this country. There are people who eall
it ao uncivilised process, They have not
pointed out where the lack of civilisation
lies. 1 have read an article by Mr. Tiwary
of the Ruling Congress Party in a magazine
called Orbir where he discusses it and says
it is uncivilised, Where there is a lack of
civilisation he has not pointed out.

The Naxalite movement has given an
opporiunity to the vested interests in this
country to organise themselves and they are
getting more and more organised in this
country.

SHRI JYOTIRMOY BASU : Who
provided them with explosives ?

SHRI HEM BARUA : The police was
immobilised under you in West Beupl‘_..
{imterruptions). People are loosing faith in
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the capacity of this Government to ensure
law and order and give sccurity to the
people.

SHRI JYOTIRMOY BASU: Who is
organising the anti-social elements and
providing them with explosives 7

MR. CHAIRMAN : May I know what
right have you got to interrupt like this ?
He is not supposed to reply to you.

SHRI JYOTIRMOY BASU :
asking a question.

I am not

SHRI HEM BARUA : It is afact that
the Naxalite movement is spreading itself
all over the country, Some pcople say that
once the economic distress is removed, the
Naxalite movement may collapse and there
may be a change of heart. The same thing
was said about the dacoits in the Chambal
Valley. What happened ? There was no
change of heart and they continue as
dacoits. I think the only method is to nip
this movement in the bud....([nrerruprions)
I do not think that Naxalites are part of the
CP(M) . (Interruptions). The Naxalites
bave nade a mistake, Their violeat mve-
ment is not a movement for agrarian reform.
It is a movement for sovereign State.

Wherever there is trouble these people
want to fish in troubled waters.

SHRI JYOTIRMOY BASU: Fishing
in troubled water is a difficult job.

SHRI HEM BARUA :
having their links with China. Charu
Mazumdar bas paid a visit to Cnina. That
was confirmed by the Prime Minister on the
floor of the House in the Rajya Sabha. He
went to China to ge! inspiration...
(Interruptions!s There is nothing wrong,
you know, in haviog links with an
enemy country | Thete is nothing wrong !
China is an enemy country so far as
India is concerned. We know about it.
(Interruption)

Naxalites are

MR. CHAIRMAN : Please conclude,
Do not try to reply to them.

SHRI HEM BARUA: Wheo Mr.
Nehru was alive, I remember, it was
said on the floor of this House, before
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[Shri Hem Barua]

China attacked India,—-it was Mr. Dange,
the leader of a political group in Parliament,
who stood up and said that the Chinese
are a socialist people and they would not
attack India. That is what he said.
(I nterruption) Well, Mr. Dange might say
that when the Chinese atiacked us we ceased
t0 be socia'ists. But he made a prophecy
that they would not atiack India because
they are a socialist country. But! socialism
was flouted and a socialist country like
China became an imperialist country, an
aggressive country, and they aggressed on
India. Whatever that might be, the Naxalites
are preparing the ground for the Chinese
to come in.

There is the Chinese embassy in Delhi
which is encouraging subversion so far as the
Naxalites are concerned. As I have already
said, we were told on the floor of the House
that we are maintaining dip'omatic relations
with China, a mission in China, because
our mission provides a window for the
Chinese breeze to blow in. But what about
the Chinese mission in Delhi ? They pro-
vide not only a window but a door ako
through which the Naxalites can come and
go and also the other fellow-travellers come
and go for inspiration,
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AUGUST 27, 1970

{H.A.H. Dis.) 208

=t TrEATT et : & 35 qurear
% fo¥ agy atar wEET wmar g,
fegemm & iR, a@mear Wk
AHAAR F GH G & (7 &
AT FAHAT E |

"3 § HI9Y T WA AT @A
g | faa v ¥ a8 @gw 99 @ g, 99
FEAE F AT S o€ 20 F A
ST 9ar g 5 fwadt smEi woem
atg # FIERE TagaIfEE F 9w )
sari o @ g W A frer @m
TaTes § 7

ot FmmEr v g fF oSF 9m
ghame aga 1 §amar wrgar g &
I ara & e glamd q¢ smqq e
foar ¢, ¥gfmam w7t F a7 gug?
FET HOT T R AT F F—a W
aE s aga Ak g & s ¥ few 2w
Fargue?

dtgq ssA——Fa7 4g @At g s
ferzeam & Aamanfagl s agr Y I
FY qog A®W qgH § AET A AT
WM § Fraw AaE s
BT gu< 8@ Y @ & T 7 a3
I M@E? X 9g 09 GG
A ITFA RN GELFE S fag I a
%AW ¥ @ & arfw AwET 97 TE 9T
T AT A% ? Far g aiq Wi g fF qomw
¥ A=A "iw & "=y Teaangl
¥ AT ITF FYfE ME ATE
g & g &vi w1 @t gfaw =l A
T & A famn ?

"rEd 95 77 ¢ F aamemnfEai #
€ & W SJq@w § gard FY gear ¥
T2 §—gAl @ T TWEH W ag
mare 927 § i 9 TerAtfas a0 qraw
AT, WifF JEF a9 FAFT WIS



309  Naxalite Activities

UAaE FOE qT A T oAw R
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SHRI BAL RAJ MADHOK (South
Delhi): The CPML has been on the
rampage for some time past and carryiog on
a blood bath in the country with impunity.
May 1 know what is the link of this commu-
nist party with the other communist parties 7
Isit a fact that these are only different
facts of the same movement, all of whom
want to subvert democracy and establish a
tclalitarian regime in the country, the only
difference being that CPML is openly in
favour of establishing a totalitarian regime
on the Chinese model and making it a
satellite of China and not Russia and other-
wise all of them are linked up? That
explains why the other communist party
members support them day in and day out.
Secondly, is it a fact that this CPML has
become the refuge of all the criminal und
pro-Pakistani clements, even though they
may not have amny ideological connections
with them ? The Pakistani agents too want
to disrupt and create aparchy in our country
and therefore, there is this link between
Pakistani agents and other criminal elements
in the CPML Is this & fact ? Thirdly,
is it a fact that this party is encouraging
attacks on educatiopal institutions aod
pational leaders as a continuation of the
cultural revolution in China, tecause in a
revolution everything which inspires the
people and links them with the past stould
be destroyed; all that heritage which inspires
the people of the country bas to be destroyed
if aparchy and a Vietnam type of situation
is 10 be created in the country 7 Fouithly,
is it a fact that the argument that this move-
mept is growing because of unemployment
or economic distress is just a c'oak and this
has nothing whatsoever to do with the wel-
fare of the people or removing unemploy-
ment ? These people only want to create
anarchic conditions and therefore to link
up this movement with economic discontent
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or unemplcyment is only a facile ‘explana-
tion to detract the people and the Govern-
ment from the real track so that they may
pot deal with this movement as effectively
as they should. Lastly, may I know whether
it is a fact that tle Government has not
been able to deal with this movement
effectively because it depends on the support
of the other two communpist partiess who are
at the back of this movement and therefore
this Government directly and indirectly has
been encouraging the violent activities of
the CPML ?
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FWT @ 741 T@R W AW ® @
e ke 9 @ el ¥ famg
Wt AR 73 Y 5 w8 TameE @
A1¢ ¥ €W a@ ® AW FY qgET Ay AG
frgzarg?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS, AND
MINISTER OF STATE, DEPARTMENTS
OF ELECTRONICS AND SCIENTIFIC
AND INDUSTRIAL RESEARCH (SHRI
K. C. PANT) : Mr. Chairman, Sir, I share
the anxiety of my hom, filend, Shri Hem
Barua, as well as my hoo. friend, Shri Sharma
who spoke last about the activities of the
Naxalites. But I am constrained to say
that it was pot quite fair of Shri Hem
Barua to have described as inadequate the
information which I had given in 1eply to
his question in the first place. That ques-
tion covered a certain area and the answer
more or less covered the seme area. He
has now raised some other points. 1 shall
try to deal with those points but some of
them at least do mot fall in the ambit of
the original question, This, I thought, I
should state in the begioning.

The specific points which he has now
raised, apart from the speech which he has
made, relate to three aspects.

One is that no comprehensive account of
Naxalites, activities in the country was given ;
secondly, no account of how their activities
spread from West Bengal to other States and,
thirdly, oo account of their links with China
was given, 1 shall attempt, briefly, to cover
these points and this, of course, will take
me, more or less, over the whole ground.

My hon. friend, Shri Bal Raj Madhok,
asked a question about the links between
the Communist parties, the C.P M. and the
Naxalites. It is not for me here to give
a lecture on this, or to explain the links
between the varfous parties. 1 can only
give the factual position that emerged and
that is that a section of the C.P.M. broke
away from it. When the C.P.M. entered
into legislatures and participated in the UF
Governments, one seclion said that there
should be militant struggle and that there
should be no cooperation with the parlia-
mentary procedures. On that account, they
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took a different path. This happened in
1967 presumably because, in 1967, the
political picture in the country chapged
after the General Elections.

Also, the first seeds of what we can
describe in general terms as extremism were
scen in Naxalbari in 1967 and. thereafier,
in West Bengal, in Andbra Pradesh, in
Kerala and also in Bihar and U.P. Some
sections of the C.P.M. broke away from the
parent party and formed their own coordina-
tion committees.

Thercafter, in the succeeding months, the
incidents of violence came to potice not only
in Naxalbari in West Bengal, but also in
Srikakulam in Andhra Pradesh and Telli-
cherry in Kerala. The prosecutions launched
in connection with Naxalbari incidents ended
in convictions of some of their leaders which
gave a set-back to the movement in West
Bengal. The sustained police action also had
perceptible effect on the activities in Andhra
Pradesh and Kerala. In April, 1969, the
sentences of many of those who bhad been
convicted for offences in conpection with
Naxalbari incidents were remitted and they
were set at large. With the release of the
leaders of the extremist group in West
Bengal, after 1ke U, F. Goveroment came
into power, the extremists were able to re-
organise and strengthen their cadres.

A pew stage was reached with the for-
mation of the C.P. M. (L) on April 22,
1969. Some other groups belonging to the
C. P. M. (L) also emerged in States like
Andhra Pradesh, West Bengal, Kerala, eic.
The States of Orissa, U. P. and Bihar also
were affected in varying degrees by the
extremist activities. The attempts on the
part of the extremists to extend their activi-
ties to Assam bave also come in for dis-
cussion in this House during the last session.
I think, this takes care of the point raised
by my bhon. friend, Shri Naval Kishore
Sharma, who wanled to koow in which
States these extremist activities have come to
notice.

SHRI HEM BARUA : Punjab also.
SHRI K. C. PANT : In Punjab also,
SHRI R.D. BHANDARE (Bombay

Central) : There are the extremist sections
in each State.
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SHRI K.C. PANT : I will not say,
each State, But I have given all that in-
formaticn.

SHRI HEM BARUA : They speak of a
liberated zone or a free zobe to serve as
spring-board for their movement.

SHRI K. C. PANT : The second point
on which he sought information was 2bout
links of the Naxalites with China, We have
discussed this question here in the past also
and I have given durirg this session i*self all
the information in our possession. We neither
exaggerate nor do we try to play down these
links By and large, the links have been ideo-
logical. The inspiration drawn by this move-
ment from the postulates of Maoist ideo-
logies and preachings are all very well-
known,

SHRI HEM BARUA : Their Slogan
is—*“Chairman Mao is our Chairman.”

SHRI K.C. PANT: That is one of
their slogans.

»} THIEATIT e . 9 9§ Fad
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SHRI! BAL RAJ MADHOK : How do
you call it ideological 7 1t is extrasterritorial.
By this, you give it respectability,

SHRI K.C. PANT: I think what I
say is well-undsrstood by you.

Then, Sir, the Chinese mass-media and
radio services and Chioese publications have
also come to notice for publicising to the
point of exaggeration the activities of the
Naxalites and other allied extremist groups.
Such propaganda and such circulation bas
alio come 10 our notice. But, there is no
evidence of any substantial fiancial assis.
tance received by these groups directly from
China, Of course, certain information bas
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already been furni-hed in this House re-
garding some money paid from Chinese
Embassy to some individuals in Kerala on
some occasions. Even passage of some arms
due to underground Nagas is well-known.
But there is no information regarding any
regular flow of arms from China to these
groups. The recent recovery of arms and
ammunition from the >vixalites and other
extremists have not shed any new light on
this aspect.

But, Sir. 1 can assure the House that
every time when arins are recovered, we go
into this matter, we try to identify the
source, and we try to see what are the
markings, etc. so that we may know the
source of these arms.

SHRI HEM BARUA : The markings
are erased.

SHRI K.C. PANT: Sometimes one
comes across markings which are erased.
In some cases, even if markings are erased,
it is possible to tell the source, through
some tell-tale characteristics.

Then, Sir, a question was raised by my
hon. friend Shri Jha as to whether we cb-
jected to the thinking of the Naxalites or to
their activities, whether the action that was
taken against them was because they pur-
sued a certain live of thought or because
they pursued a certain linc of activities, Sir.
1 think, the House will bear me out if I
say that in this country we not only believe in
freedom of thought, but this Parliament has
demonstrated its anxiety to wuphold this
belief and to see that this country is com-
pletely democratic in its approach to the
question of freedom of thought, freedom of
association, freedom of ideas, frecdom of
printing and publication, and all the neces-
sary freedoms that go to make a democracy
viable. And it is also true, Sir, that this
House represents many shades of thought
different shades of thought many of which
aie in sharp cooflict ; and yet, we find a
way to work together in this House, find a
way out of our difficulties, sometimes dis-
agree , sometimes agree ; but through the
democratic method we try to solve the
problems of our country.

But, the Naxalites are 1aking to the way
of violence. They are not accepting the Con-
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stitution, They are not accepting the Parlia-
mentary method of functioning in this country.
They are trying to undermine the very basis of
these d@mocratic institutions which our
foundiog fathers of the Coostitution est-
ablished in this country and which we are
trying to sustain. 1 think Shri Jha need not
at all have asked that question. I think if
he bad been following the activities of
Naxalites and other extremist groups whose
pursuit of approaching the problems of the
country and trying to solve these problems
are through the method of violence, not
through Parliamentary method,—that is itself
a sufficient answer to the question which he

has raised. It is not difference of opinion sgainst
which we take action. There is difference of
opinion ; we accept it ; it is healithy in cer-
tain ways. But the basic approach of
violence on the one side and of the Parlia-
mentary method on the other—these are
incompatible between themselves. And that
is where the question arises.

Now, what are the activities of the
extremists 7 And what are their principal
activities 7 Already, reference has been
made to their propagandist activities such as
shouting of slegans, dispiay of posters and
Mao’s thoughts, hoisting of Chinese flags,
dissemination of Chiness literaiure and so

SHRI RAMAVATAR SHASTRI :
Red Flag is not the Chenese Flag.

The

SHRI K. C. PANT : The hon. Member
seems to know a lot about it,

SHRI BAL RAJ MADHOK : They
accept the links, but the hon. Minister does
not accept.

SHRI K. C. PANT : Provided the hon.
Member stays away from them, it is all
right. To see a flag is all right.

Then, there are attacks on national
symbols, attacks on statues and portraits of
our pational leaders, portraits of Gandhiji,
of the heroes of Bengal and of Netaji,
Gandhiji, Pandit Nehru, Vivekananda,
Ashutosh Mukerjee, Tagore etc... ...
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SHRI KAMALNAYAN BAJAJ: And
burning their literature,

SHRI K. C. PANT : By attacking the
portraits of these gentlemen, do they really
think, as Shri Hem Barua said, that these
attacks are going to weaken the influence
of these leaders on the minds of the people
of this country ? It is somewhat childish
to think so. Nevertheless they do it, and it
is something which I think all sections of
the House will condemn. No one today in
this country has forgotten the contribution
of all these leaders to not merely the
liberation of *his country and the winning
of its freedom, but to restoring the seif.
respect of this country in the eyes of the
citizens of the world and in our own eyes,
in the eyes of the citizens of this country,
At a time when there was darkness of
foreign rule all over the country in those
maments of darkness, it was these leaders who
showed light ; it was these leaders who
symbolised the covrage of this count:y, who
symbolised the culture of this country and
it was these leaders who induced the masses
and led them in the struggle against foreign
rule. The entire cultural renaissance of this
country owes such a lot to Tagore, and to
Vivekananda, and of course, Gandhiji's
place will be a place of honour in the
history of this world for all time to come,
not only in the history of this country but of
the world. Today, many countries in the
world are setting up statues and are naming
streets afier him, and squares after him and
even his mehod of civil disobedience has
been adopted in far flung places where in-
justice has rcared its head, In the Negro
movement in the USA, for ipstance, Martin
Luther King has publicly acknowledged his
debt to Gandhiji.

There are so many other movements of
@ similar nature.

SHRI S. A. DANGE : That was why

both were shot,

SHRI K.C. PANT: Itis one of the
risks that such men always run,

This is the stature of the men whose
portraits and whose statues they seek to
disfigure today.

Then, there are attacks on individuals
jocluding public servants and members of
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political parties, involving offences such as
murder, grievous hurt etc. &nd my hon.
friends from Bengal will bear me out that
even the CPM .. ..

SHRI HEM BARUA : Triple murder
at Burdwan.

SHRI K. C. PANT: Even the CPM
has not escaped these attacks. In fact, Shri
P. Ramamurti told us the other day that
they were under attacks from the
Maxalites, and he complained about it.
It is a fact that many CPM workers
have also come under attack ; so are CPI
workers and Congress workers. This is not a
parrow party matter. It is a question of a
complete difference in approach: it is a
question of beliel in the sword as against
the peaceful method. The sword is wielded
againt everybody. It is mnot a matter over
which evea our friends opposite can really
be complacent, because if this is to be the
new style of politics in this country, what
will it end in? It canoot end in the kind
of system which the founding-fathers dreamt
of and which we are seeking to establish in
this country,

Then collection of funds for party work
involving commission of dacoities, robbories
etc. Reference was also made to the fact
that aati-social elements had also joined
the Maxalite bands in this. In fact, in certain
areas, they have bzen invited to join. There-
fore, the commission of dacoities, robberies
etc. is by these groups with the assistance
of anti-social elements.

Then collection and manufacture of
arms and explosives involving offences under
the Arms Act, the Explosives Act and the
Penal Code. There has b2en an increase in
the activities of these extremists since the
third week of April, specially in West Bengal.
The majority of incidents has been in the
form of attacks on national symbols, hoist-
ing of red flags, attacks on educational
institutions etc. There have also of late
been atfacks on government personnel,
especially the police. The most significant
development has been the systematic infil-
tration of extremist ideology among some
sections of students and youth,
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SHR1I HEM BARUA : Has he come
across the report that a young boy of
Class VIII who failed in this examination,
instead of studying hard for the next exami-
nation, became a young Naxalite in Calcutta
and went on throwing bombs on the school
to which he bslonged.

SHRI RAMAVATAR SHASTRI :
many such cases 7

How

SHRI HEM BARUA : At least one,

SHRI K. C, PANT: Shri Sharma
wanted to know what action we were taking.
Shri Madhok charged us with being soft on
the Naxalites, whatever the reasoos. I do not
really need to spell out in detail what action
we have taken because this has been siated
here many times. Briefly I would like to say
that we are taking all possible action. We
are not only instructing the police in various
areas ; we are in correspondence with them
telling them whit we can do to help them
wherever it is necessary. ‘Iostruct’ is the
wrong word to use; the States are very
sensitive about these thiogs ; so I withdraw
the word,

The Central Government have been
maintaining close touch with State Govern-
ments and Union Territories and have been
continuously impressing upon them the need
for the utmost vigilance and also the vigorous
use of the provisions of law, preventive and
penal, to curb these activities. Assistance by
way of armed police reinforcements, wirelsss
and other equipment and also pooling of
intelligence has been provided to State
Governments. The State Governments of
Andhra Pradesh, West Bengal, Assam,
Orissa and U. P. have launched a oumber
of prosecutions including conspirazy cases,
Action is alio being taken against printers
and publishers of subversive literature.
Systematic drives for recovery of illicitly-
held fire arms and explosives are also bear-
ing results.

It is sigoificant that there have of late
been instances of people”s resistanoce to the
lawlessness of Naxalites and other extremist
groups.

This is one of the most important
aspects of the matter, because it is not
police action alone which is enough but the
people must also resist kind of wiclence,

vandalism and depredation, and to the
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extent that our friends in the House of all
political parties can help in encouragiog
such popular resistance, to that extent the
proper climate can be created and it will be
possible not to use the police so frequently,
because, after all, this is a problem which
affects us all. As 1 said earlier, in these
inter party clashes various parties have been
involved, and hardly any party has been
spared, and I believe that many of the
parties are thinking io terms of encouraging
popular resistance to these activitics,

There was a question as to how many
arrests have been made and in which States.
According to information received from the
State Governments, a large number of
extremists have been arrested. The figures
are : Andhra Pradesh 1641 ; Assam 388 ;
Bihar 625 ; Kerala 163 ; Tamil Nadu 44 ;
Maharashtra 15; Mysore 5 ; Orissa 237 ;
Punjab 123 ; Rajasthan 3 ; West Bengal
2.291. Information from the Governments
of UP and Jammu and Kashmir is awaited,
The State Governments of Gujrat, Haryana,
Madhya Pradesh aod  Nagaland have
furnished nil information. This gives a
broad picture of the activities of these
elements in the various States.

SHRI 5. R. DAMANI (Sholapur} : Are
all of them in prison or have some been
released ?

SHRI K. C. PANT: I know what is
prompting my hon. friend to ask this
question. We have been asked here on
various occasions about the enlargement of
many of these persons on bail by the West
Bengal Courts, In West Bengal there s
separation between the executive and the
judiciary, and there is really nothing that
we can do if the Courta decide to enlarge
anybody on bail. The only point is that the
prosecuting authorities can be instructed to
place their case b:fore these Courts in the
best possible manner and in good time.
This we have done and I must say that io
recent weeks in Calcucta at least the percent-
age of those who are released on bail has
come down appreciably. I have been watch-
ing these figures and [ find that even in the
districts the percentage of release on bail
bas come down.

SHRI HEM BARUA: What about

the incidents of violgnce 7 Have they come
down 7
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SHRI K. C. PANT : Spesking from
memory, they bave come down somewhat
according to the latest figures that I have
seen some days back, but 1 do not think
one can by a week to week assessmeot in
these matiers. One will have to wait for
the trend. The l.test figures, I do recollect,
show a downward trend, but I would not
préesume too much on that,

I think it was Shri Ramavatar Shastri
who referred to umemployment causing
frustration among the youth and asked
whether this was not the reason for such
activities, We all know that there is un-
emrloyment in this country, and which of
us does not know that if a young man does
not get employment afier education, it does
lead to frustration. All of us are aware of
thece problems not only in the abstract, but
in our own homes among our own relatives,
but these are problems which the country
has partly inherited at th= time of freedom.
We have poverty in this country, we have a
large populution and a growing population,
In 1947 when we became free, the conditions
which we faced were perhaps unique in
their formidableness, if I may say so, and
now we are trying to tackle these problems.
We have adopted the democratic path in
approaching these problems. It is im-
possible, whatever the sya'em, to tackle
these problems overnight and find solutions
to thzm. Even if violence is used, you
cannot solve these problems overnight. The
point to consider is that these problems will
remain with us for sometime. We can
collectively and with joint will and deter-
mination try to solvz the-e problems to the
best of our ability...(fnterruptions) Bat if
there is confusion of ideas on the basic
point whether violence is to be allowed to
be justified in svlving the probems of the
country because of socio-economic factors,
I think it is wrong and the confusion of
ideas should be cleared. We must try to
solve the problsm but mot through violence.
I do recognise that the socio-~conomiz
factors must be taken into account and these
problems must be kept out of the way.
Otherwise we do not go to the root of the
problem., Iam pot denving the existence
of these problems ; I am only saying that
it does pot justify the violent activities of
these groups . (/nterruptions)

SHRI RAMAVATAR SHASTRI : Why
do you not declare them puiitical prisoners ?
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SHRI K. C. PANT : I have been asked
to cut short my specech. 1 shall conclude
by say'ng that we in this country, like any
other nation, have to work out our destiny ;
every country does according to its own
genius, traditions and history. We caonot
be a pale imitation of any other country,
Our methods must grow out of our
expericnce and in the light of the d=mocratic
path that we have chosen and in order to
preserve our national identity, we must
view these activities as dangerous to certain
basic things which we hold dear. It isin
this context that I wel:ome the opportunity
of discussing this matter which Mr. H:m
Barua has provided.

18 13 brs

DISCUSSION RE: E3TABLISHMENT OF
COTTON CORPORATION OF INDIA

MR. CHAIRMAN : The House will
take up the discussion on the statement laid
on the Table by the Minister of Foreign
Trade on the 3!st July, 1970 regarding

establishment of Cotton Corporation of
India.
The time allotted is two hours...

(fmrerruptions.) 1 thiok we shall oot be

able to finish it today.

SHRI SHRI CHAND GOYAL (Chandi.
garh) : I have to point out with a sense of
great pain that a discussion of such impor-
tance oo a vital subject affecting the (luture
of three millioa people is being fixed up at
this late hour whea practically ths time of
the House is over. It is for the first time
that a discussion like this is fixed even
after the hall an hour discussion  These
half an hour discussions are no more  halfl
an hour dizcassions ; it is @ misnomer 10
call them 50 ; they take more than an  hour,
In fact the Ministsr himsell has taken today
more than half an hour.

The recant decision of the Government
to taks ow=r trads in domestic cotton and
the setting up of a cotron corporation of
India for canalising of imports of cotton
arises out of political considerations rather
than economic considerations, I order to
cover up its fai'ure in various economic
fields, the Government have choscn the path
of slogan-mongering just like the slogan that



